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manufacture of electrical equipment in 
the country;

(b) whether the special officer has 
completed his enquiry and submitted a 
report; and

(c) if so, whether a copy of the re­
port wiU be laid on the Table of the 
House?

The MOnMer of Prodnctton (Shrl 
E. C. Reddy): (a) Yes

(b) Yes.
(c) The report was obtained for 

official use only and it is not in the 
pubUe loterert to dl«doM contents 
thereof.

Mr. Speaker. The hon. Minister may 
answer the other question also.

H eavy E lbctricajl I n d u st r y

•1495. Sbri Viswaaafha Reddy: Will 
the Minister of Prodnctioo be pleased
to state:

(a) wftiether any final decision has 
been taken regarding the establish­
ment of the heavy electrical Indus­
try; and

(b) the proposals that have been 
received regarding the location of this 
Industry?

The MlJiister of Production (Shrl 
K. C. Reddy): (a) Yes.

(b) Several State Gtovemments have 
made proposals to locate this industry 
each in their respective State.

Shri) Shivanimlappa: May I know 
whether there is ahy factory now 
which is engaged in the manufacture 
of heavy chemical equipment?

Shil K, C. Reddy: “Heavy electrical 
equipment” is a generic term: several 
items go into that category. Some of 
those items are being manufactured 
in the private sector of the industry 
and the private sector has fiot plans to 
expand capacity an<] to go In for new 
items of production. Even then seve­
ral items wHl be left over an<f they 
will have to be handled by State 
agency.

Recently « committee» consistinir of 
experts has been constituted to find 
out what is the existing capacity and 
potential capacity in the private sector, 
what should be taken over by the 
public sector an^ if so worked through 
what agency, and other allied matters. 
We are expecting the report of that 
committee within about two months’ 
time after which we will be able to 
take a final dedaion regarding the 
matter.

Shrl Shlvananjappa: May we know 
to what extent the proposed factory 
will meet the requirements of the 
country?

Shrl K. C. Reddy: The object is to 
see to it that the entire requirements 
Of the covmtry are met by the propose 
ed factory.
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The Minister of Commerce and In­
dustry (Shrl T. T. Krlshnamacharl):
(a) and! (b). There was an increase 
in the price of blades some time ago. 
The prices are now reported to be 
falling especially after the liberalisa­
tion of imports announced a few days 
ago.

Shri Jangde; May I take it that the 
India Government had levied high 
import duties on foreign blades Just 
to encourage Indian manufacturers^ 
and if so, whether the Triaian manufac­
turers have improved! the qualitative 
and quantitative production of blades?

Shri T. T. Krlahnamacharl: In this
case the increase in duty has been 
made for revenue purposes.




